
PATNA HIGH COURT, PATNA 

NOTICE 

CORRIGENDUM 

The percentage against Roll no 23 named Animesh Kumar was inadvertently mentioned 52.50 in the 
result of 1st Advocate-On-Record Examination of 2018, held on 21st & 22nd  July, 2018. Now the correct 
percentage against the same is shown in the following chart. 

ANNEXURE-I 

RESULT OF 1ST ADVOCATE-ON-RECORD EXAMINATION OF 2018, HELD ON 
21ST & 22ND JULY-2018. 

SL. 
NO 

ROLL 
NO 

NAME OF 
CANDIDATE 

MARKS OBTAINED TOTAL 
MARKS 
OBTAINED 

PERCENTAGE 

OF 
AGGREGATE 

REMARKS,IF AN` 
PAPER-I PAPER-II PAPER-Ill PAPER-IV 

23 23 Animesh Kumar --- --- 63.5 --- 63.5 63.50 
(Appeared in 

only Paper-Ill, in 

earlier exam he 

obtained 62 in 
paper-I, 58 in 

paper-II and 55 
Paper-IV, Now in 

aggregate 238.5 
i.e. 59.63 % ) 

Patna High Court 
The 2nd  November, 2018 Registrar General General I/C 
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